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devaluation, our interest charges and 
debts to foreign countries have in
creased exorbitantly, what remedial 
measures are being taken to take 
■away the bad effect of devaluation so 
far as our foreign-exchange position 
is concerned7

Shri Morarji Desai: Let him wait 
for the budget

Prof. R K. Amin: Now that he has 
agreed that devaluation has failed is 
it because the devaluation was not 
enough or the post operative treat
ment was not given quite well7 What 
is the reason7

Mr Speaker Again it is a general 
question

fchri 5. S Kothari Will the Minister 
kindly let us know to what extent 
devaluation has added to the price 
level and the inflationary spiral’

Shri Morarji Desai: It is no possi
ble for me to assess it

Shri S. S Kothari: But doe*, he 
agree that it has added substantially 
to the prue level7

Shri Morarji Desai Pi ices have in
cased  for ■what reasons I cannot <?aj

Shri Tridib Komar Chaudhuri Has
the attention of the Minister been 
drawn to a section of cconomie and 
financial opinion in this country who 
are canvassing for a further dose of 
devaluation based on the fact that the 
international value of the rupee has 
further gone down7 Have the Gov

ernment taken account of these views 
and have they any proposal under 

■consideration for a furthei dose of 
devaluation7

Shri Morarji D eni: There is abso
lutely no poposal for further devalu
ation before the Government
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The Minister of Irrigation and 

Power (Dr K. L Rao): (a) to (c) A
statement is laid on the Table of the 
House

Statement
*a) Work is m steady progress on 

the Gandak Project Although efforts 
were made to complete the construc
tion of the barrage by June, 1987, it 
is now expected to be completed only 
bv June 1968 and release water for 
irrigation purpose from the khartf 
season of 1968

(b) 36 lakh acres

(c) Unexpected early floods in 1966 
damaged the Coffer dam and a violent 
gale m May, 1966 uprooted the con
struction colony and electrical instal
lations
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“Work is in steady progress on 
the Gandak Project”
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Dr. K. L. Rao: It is true, last year 
we expected the barrage to be com
pleted by June, 1967. But, unfortu
nately, there were some early floods— 
I have given the reasons m reply to 
part (c) of the question—and violent 
gale which disrupted the whole work 
so that we could not start the work 
earlier as we programmed. Therefore, 
there has been a setback and we ex
pect the barrage to be completed by 
June, 1968.
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Dr. K. L. Rao: The full amount re
quired for completion of the Gan dak 
Barrage during the Fourth Flan has 
been prodded for tentatively in the

Fourth Han. Therefore, *we expect 
the work to be completed by the enA 
of the Fourth Plan—the Gandak Bar
rage, the canals and all that complete 
in all respects.

Shri K. N. Pandey: May X know 
whether the Ministry has knowledge 
of this fact that there was a breach in 
the Chittauni Bund in Uttar Pradesh 
and if the retard bund is not complet
ed there is likelihood of the entire 
work done so far on this canal being 
affected?

Dr. K. L. Rao: What the hon. 
Member has said is quite true, that 
on account of the breach in the Chit
tauni Bund there is danger for the 
Gandak Canal. Therefore, the Centre 
has been pressing on the State to see 
that sufficient precaution is taken for 
construction of the bund.
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Dr. K. L Rao: The Gandak Barrage 
was started in 1963. There has been< 
delay essentially due to want 
of finance—our finance posi
tion is rather right and
therefore there has been trouble So 
far, out of 36 ibays we have com
pleted 20 and we expect to complete 
another ten before the monsoons. We 
expect to complete the rest, as I said 
already, by June 1968
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Dr. K. L. Rao: In Uttar Pradesh 6.5 
lakh acres will be irrigated on ac
count of the Gandak Barrage.
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Dr. K. L. Rao: Unfortunately, it 
has not been possible so far to take up 
the project under the Central Govern
ment. Nevertheless, as I submitted, 
since the full amount required for 
this project has been provided m the 
Fourth Plan there will be no difficulty 
lor the completion of the project.
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Dr. K. L. Rao: It is true that my 
predecessor has said that the project 
will be taken up in the Central sector. 
But that has not happened. Except 
the Rajasthan Canal project, no other 
project has been taken up so far in 
the Central sector.
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Dr. K. L. b o :  It is true that this 
is a very big project with an irriga
tion potential of 36 lakhs acres. So, 
Government is anxious to complete

this project as eariy as possible. Un
fortunately, there were scone difficul
ties. Now that we have provided all 
the amount required for the project 
in the Fourth Plan, we expect this to 
be completed by the end of the 
Fourth Plan.
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Dr. K. L. Rao: The total cost o f 
the project is Rs 121 crores. We have 
so far spent Rs 35 crores and we are 
providing Rs 86 crores in the Fourth’ 
Plan.
Financial Assistance to Uttar Pradesh

*46. Shri S. M. Banerjee: Will the' 
Minister of Finance be pleased to 
state:

(a) whether the Government of 
Uttar Pradesh have recently demand
ed some financial aid from the Centre 
to increase the Dearness Allowance o f 
its employees;

(b) if so, the amount demanded; and’
(c) the amount sanctioned7
The Minister of State in the Min

istry of Finance (Shri K. C. Pant):*
(a) No formal demand has been re
ceived during the last several months.

(b) and (c). Do not arise.

Shri S. M. Banerjee: I would like to 
know whether it is a fact that when 
the strike by the UP State Govern
ment employees was going on the ex- 
Chief Minister of UP was assured o f  
a sum of Rs. 3£ crores by the ex- 
Finance Minister. Since parity in 
the matter of payment of dearness 
allowance fee tween Central Govern
ment and State Government em
ployees has been accepted in principle 
by all the State Governments, in
c lu d e  UP, and since it cannot be 
implemented without help from the 
Centre, may I know whether th®-*




